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For Opening the Accounts the requirement of the Bank as per the KYC

Norms is also to be furnished.

As per para 4(1) of the Order dated 15.03.2017 inadveruently, in the last

line the word "Petition" is typed, the same is corrected and to be read as

"Applications are". Therefore, the word "Petition" is to be replaced as

"Applications are".

The next date of hearing is 27th April, 2OL7. 

Dated: 24.O3.2OL7
M.K. Shrawat

Member (Judicial)
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